
1 (,3. Written Answers 

i Enqilshl 

AUGUST 4. 1993 Written Answers 164 

Sulabh Sauchalayas in Madhya 
Pradesh 

1414 SHRI MAHENDRA KUMAR SINGH 
THAKUR Will the PRIME MINISTER be 
pleased to state: 

(,1) the number of Sulabh Sauchalayas in 
Mildhya Pradesh: 

(bl the number of additional Sulabh 
Siluchalayas proposed to be set up dUring 
tile Eighth Five Year Plan: and 

(e) the estimated amount proposed to be 
;pent under this scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT) (SHRI UTTAMBHAI H. 
PATEL) (a) There is no programme with 
lil;; name of Sulabh Sauchalayas being 
h mned by !flO Central Government which is 
'llVll1q central assistance to the State under 
tile Centrally Sponsored Rural Sanitation 
Programme (CRSP) for construction 01 
'ilrilvldt,ial house hold sanitary latnnes and 
,thor lilcllttles in rural areilS. 2887 household 

,,1tr1l185 were constructed under different 
programmes upto 1992-93. 

(hi About 1 361akh individual household 
l;1tnnes are likely to be constructed dUring 
the· Eighth Five Year Plan under CRSP. An 
. ·quill number may be constructed under 
t,1!nlmum Needs Programme (MNP) 

lei Under CRSP. R5.3020.45 lakhs IS 
likely to be spent In the Eighth Five Year 
PI:]I1 An amount of RS.15 crores has been 
;" ',vlded by the State Government under 
rv1NP In the Eighth Five Year Plan. 

Privatisation of Essential Services 

1415. SHRI GOPI NATH GAJAPATHI 
Will the MInister 01 URBAN DEVELOPMENT 
! )(' pl0.ased to state 

(a) whether the Government have a 
proposal for pnvatisation of essential 
services in Delhi: 

(b) if so. the reasons therefor: 

(c) whether the staff working in essential 
services IS likely to be retrenched and 

(d) II so. steps taken to protect their 
interest? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRI P K THNUGON): (a) to (d) With a 
view to improve efficiency 01 management 
01 various civic essential services and 
optimise the resources available. various 
measures have been under the 
consideration of the Government. Including 
the involvement of the private sector lor the 
provision of Civic/essential services. 
However. no specllc scheme to handover 
Civic/essential services In Deihl to private 
sector has been finalised by the Gov(Jrnment 

Inclusion of Certain Districts in NCR 

1416. SHRIMA TI VASUNDHARA RAJE' 
Will the Minlsterof URBAN DEVELOPMENT 
be pleased to state 

(a) whether the Government proposed to 
add some more districts In the National 
capital Reqion 

(bl if so. the details thereof: and 

(C) the districts which are presently In the 
National Capital Region'! 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE 
MINISTRYOFWATERRESOURCES/SHHI 
P K THUNGONI (a) No. Sir 
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(b) Question does not arise. (b) to (d) Do not arrse. 

(c) (i) National Capital Territory of Delhi, 
which comprises one District. 

(Ii) Faridabad, Gurgaon, Rohtak. 
Sonepat, Rewari and Panipat 
districts of Haryana. 

(iii) Six Tehsils of Alwar distirct, i.e. 
Alwar, Ramgarh, Behreer, 
Mandawar. Kishangarh and 
Tijara in Rajasthan. 

(iv) Meerut. Ghazlabad and 
Bulandshar districts of Uttar 
Pradesh. 

Family Pension Scheme 

1417. SHRI R. SURENDER REDDY Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Government have very 
Iccently decided to extend the benefits at 
Farnily pension Scheme to all servicemen 
Irrcspectlve of their date of retirement and 
r<lnk. 

(b) if so, the details thereof: 

(c I whether the decIsion IS proposed to be 
,',ffectlve retrospectively: and 

(d) the total number of beneficiaries 
therefrom and the financial Involvement 
thpreln? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
IMLLIKARJUN) (a) No, Sir. 

Increase in cases of Premature 
Retirement in Armed Force 

1418, MAJ. GEN. (RETD) BHUWAN 
CHANDRA KHANDURI: Will the PRIME 
MINISTER be pleased to state 

(a) whether the cases of opting permature 
retirement by the officers in Armed Forces 
are increasing: 

. (b) the number of officers applied for and 
granted premature retirement in 1990, 1991 
and 1992 in the three services, service-wise 
and rank-wise; 

(c) whether the Government have now 
imposed any restrictions on granting 
premature rellrmenl: and 

(d) it so, the details thereat: 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) (a) There is no perceptible 
trend at Increase in the number at service 
officers opling for premature retirement. 

(b) A Statement IS attached. 

(c) and (d) Requests from Service Officers 
tor premature retirement are given due 
consideralion on their Individual ments, 
subject to the eXigencies at service. There 
are certain prescribed c[llena guidelines 
governing premature retirement of Service 
Officers. Government have not Imposed 
any restrictions In thiS matter 




